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arq sr's{ +1 erffi Ur. tyoti Dcvi Sharma, ACJ & MM NO.z, Jo.jhput

Metropoliran, Jodhpur o) orct c-frc orfq S ctftR?RI Nyayzdhikari, Oram
Nyayalaya, Mandore (Jodhpur Metropolitan) * lrq Tt Smt. gcptalrta Dcwal

t+gffiZqfl{irfud fr-qr qrar t t

Note-

3. Ms. Sharma shall dispose of minimum 40% addifional wor| as W
circular of standard ofwork.

4. The cases in which accused are in cusiody or thcre are dkestion of
higher Coun for time bound disposal of case shall be decided on
priority basis.
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Copy forwarded to the foltbwrng tor rnformati
l.The Registrar Cu.n-princrpat Secy. to Hon,ote
2.1he Se( retary to the Law l4r,rrsrer, Governme
3.P.S. to All Hon'bte ludges at Jodhpur.

Date r03.tO.2019
on and necessary action I,
the Ch.ef Justrce, RHC ,odhpur/Benct-, JdrDur.
nt oF RaJasthan, la pur,

rt, Jodhpur/Bench, larpLrr

4.The Principal Secy_ to Lhe GovL..Law Department-Cum_Legal Remembrance, Rajasthan, laipur.
: Tf :::::!1, ,: :n" Govt. 

^of 
RdJ.. Departmenr or Cenerai Admrn,st|.ut,o"Gi.zi, ruip,..

c,. rne secretary, I otdyuhta, Sdchivaldyd, ldtpur,
7.The Accountan, Gene-dl, Fdlasrhan, tai!,ur.
8The Regi5l'arGeneral / Regrstrdr (vig.)/(AdTn )4R!tg.)/(cass.),i(Eram.)/oSD(t&tll(JLorc,at)

Rajdsthan !igh Court, Jodhpur and Registrdr hq. At Ddthi.
9.Tle Regrst'ar (Admn.). Ralasrhdn .rrgh Court tierch, ,drpur wifl- the request to drstribute thecoptes or thrs order to a the Ho.r,bte tudges srtring at tdipJ. .hroLgh p.5., Iqember Secretary,Rajasthan State Legat Services Authority;nd ait the ludi;iat Officei posilj ,-n i-ne negistry utlaipUr Bench, la pur.

10.Ili_-?ll 
_ 

r"dhor.^..ryetro-polrtan/Concerned Ofr cerlcourt/Nyayadh kari,Gram Nyayataya,Mandore/ I reasury Officer, lodhpur.
11.The Director, Rajasthan State Judicia Academy, Jodhpur.
12.A.O.J-, Classification Section (Webstte), Rajasthan Hjgh Cou
13.Ail .dministration sections.
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